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(b) how much arant has been sanctioned 
annual\y to the Delhi State Narl Niketan 
by 'he (i) Delhi Admiolstratlon; (iI) Delhi 
State Social Welfare Board; and (iii) otber 
sources ; 

Ic) how maoy iomates arc there at pre-
sent in the Nari Nlketan children, girls aod 
women. separately; 

(d) how many staff members have been 
working in the Nari Nlkelal1-Superinten-
dent, Social Workers, Teachers, Drivers, 
Class IV employees. Tailors and others, if 
any, separately; 

(e) whether al\ the pasts are sanctioned 
by Ihe Delhi Administration; 

(0 how the money is utilised by the 
Board on stall', inmates, contingencies, tubc-
weliA etc. ; and 

Igl how many cases of lermination of 
servien from she Nari Niketan arc pending 
against Nsri Nikelan in variolls courts? 

THE MINISTER OF STATE IN THE 
MINISTRY OF LAW AND IN THE 
DEPARTMENT OF SOCIAL WELFARE 
(DR. (SHRIMATI) PHULRENU GUHA): 
(a) Yer, Sir. 

(b) The following grants wcre gi.en 
during 1968-:9 : 

I i) Dclhi Administration 

--Rs. 1,50,,00 

\ii) Delhi Social Welfare 
Board -Rs. 8,000 

(iii) Other sources -Nil 

IC) Strcnllth on 13.3.1970 wal as under: 

Children 5 

Girls 

Women 

(d) The following stall' 

11 

98 

114 

members 
~or  in the Nari Niketan at prescnt ; 

I. Superintendent 

2. Social Worker 

3. Clerical Stall' 3 

4, TeacherllnstruClDr 6 

S. Clan IV Employees 14 

6. Driver 

7. COOk (Part-time) 

ar~ 

8. Lady Doctor 
(Part-time) 

(e) Yes. 

(f) The expenditure during 1968-69 was 
u under: 

R •. 
I. Pay of ataff 78,876 

2. Inmates 62,834 

3. Contingencies 1<,912 

4. Improvement of 5,572 
land inCluding 

Tube·well 

(g) One, 
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SettlDg up 01 Englneerlnll blse. 
ladastrlal Valta 

3356. SHRI JAGANNATH RAO 
JOSHI: 

SHRI NITIRAJ SINGH 
CHAUDHARY: 

SHRI G. C. DIXIT: 
SHRI MANIBHAI J. PATEL: 
SHRI LAKHAN LAL GUPTA: 
SHRI SHASH! BHUSHAN : 

Will the Minister of INDUSTRIAL 
DEVELOPMENT, INTERNAL TRADE 
AND COMPANY AFFAIRS be pleased to 
state: 

(a) whether the National Industrial 
Development Corporation Ltd. has prepared 
any feasibility report for pUlling up certain 
engineering based industrial units including 
a Gas Cylinder Plant in Madhya Pradesh; 

(b) whether the Government of India 
have taken an" deci.ion on these reports; 

(e) if 00, which arc the particular 
industries proposed to be set up and in 
which States; and 

(d) what are the various facilities and 
concessions offered by these States for setting 
up of these industries ? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT, INTERNAL TRADE 
AND COMPANY AFFAIRS (SHRI F. A. 
AHMED) : (a) Yes, Sir. 

(b) and (c). Government of India 
examined the National Industrial Develop-
ment Corporation's report on the project 
for manufacture of H P. Gas Cylinders in 
the public sector and has decided to locate 
the unit at Naini. The other projllCt for 
manufacture of Pig Iron concerns the 
Government of Madhya Pradesh. 

(d) In respect of the proposed Unit at 
Naini, no ~ a  facilities or concessions, 
apart from those normally available to all 
new industrial undertakings, have been 
offered. 

Settloa up 01 a Steel PI.at .t 
Vllakba.,.tnam 

3357. SHRI JAGANNATH RAO 
JOSHI: 

SHRI A. S. SAIGAL : 

SHRI SHASHI BHUSHAN : 
SHRI G. C. DIXIT: 
SHRI LAKHAN LAL GUPTA: 
SHRI NITIRAJ SINGH 
CHAUDHARY: 

Will the Mininster of STEEL AND 
HEAVY ENGINEERING be pleased to 
state: 

(a) whether It hu been decided to set 
up Steel Plant al Visakhapalnam and what 
would be its ca,.aity : 

(b) whether the Ministry of Defence 
have been consulted regarding the exposed 
port loation of this Plant and what Is their 
view; 

(c) the quantity of raw material It is 
proposed to carry from Rastar to Vishakha-
patoam over the D.B.K. Railway line; 

(d) whether the Railways will be able 
to carry the additional load once the iron 
ore export comes upto the optimum level; 
and 

(e) whether it ;. proposed to double 
the D.B.K. line and if so, the cost and 
whether the same has been added to the 
cost of the Plant? 

THE MINISTER OF STATE IN THE 
MINISTRY OF STEEL AND HEAVY 
ENGINEERING (SHRI K C. PANT): 
(a) to (d). A findl decision on seuina up of 
Dew steel plants and their location is yet to 
be taken. Before taking a decision on 
loeation, all the relevant factors will be 
eumined. 

Ie) There i. no proposal at present to 
double the D.B.K. Iinc. 

Accommodation for Rnlhuy Commercial 
Clerk! at Dombaf 

3358. SHRI ONKAR LAL RERWA: 
SHRI CHANDRIKA PRASAD: 
SHRI P. N. SOLANKI : 

Will the Miniater of RAILWAYS be 
plfased to state : 

(a) the total number of Commercial 
Clerk. employed by the Railwaya on the 
Bombay Suburban Section of the W.tern 
and Central Railways; 

(b) the names or all ltationl where the 
Commercial C1erki Ire employed aloo. with 




